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CORAM : (1) P.H, Trivedi(Vice Chairman)
(2) P.M, Joshi ( Judicial Member)

Mr, V,H, Desai the learnen coundel holding
proxy for N,D., Nanavati for the applicant
is present . Mr, S.,R, Shah for the respond ent g
is also present, Mr, V,H., Desai has filed
,kfvpégsés requesting the tribunal +to permit
may withdraw the application. The application
stands dispossed of as withdrawnthe interim
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